CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAT BENCH

0.A_Nos.970/98, 932/98, 933/98, g934/28, 88/99 & 89/99.
Thursday, this the 29th gday of August, 2002.
Hon'ble shri Justice Birend}a Dikehit, Vice Chairman

Hon'ble Smt.Shanta Shastry, Member (Administrative).
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4 Shri J.M. Shirke,
5 Shri P.B. Deolalikar,
€. Shri V.B. Joshi, |
7 Shri. 5.G. Patnaik,
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Chief Research officer,
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Pune - 411 0“4 _ .. Applicants.

By Advccate Shri Suresh Kumar
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Miriis g ¥y oF Water Resource,
Shram Shakti Bhavan,
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; 'TLn Secretary,
Unicn Public Service Commission,
Shah;jzhan Read, New,De1h1m11OQ11.
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By Advocats Shri Quirash Kular.
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1. Union of India, th%ough
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ghri B.K. Shah, .

Shri R.C. Jadhav,

#11 are wWOrKing as .
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Fune 411 Q=2 .. Applicants,

By Advooals el Suresh rumar. : . "'
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Hnonan of India, thirough
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ipnistry of Water Resqurcs, _ .

ot - Bhakti Bhavan, .
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